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(b) if so, whether after the resettiement
work having been over, the Dandakaranya
Development Authority has started the inte-
grated development, and

(c) if not, whether Government contem-
plate to ask the Dandakaranya Development
Authority to start the work, if so, from
which date and the estimated cost ?

THL MINISTER OF LABOUR AND
REHABILITATION (SHRIR Kk KHADIIL -
KAR) . (a) Yes, Sir.

(b) and (¢) The progiamme of resettle-
ment of displaced persons {rom erstwhiie
I ast Pakistan and the integiated development
of the arca with particular segard to the
pomotion of the interests of the area’s tnbal
population have been undertaken by the
Dandakaranya Development Authority side
by side. The resettlement work continuing

Execution work of Potteru Scheme

6596 SHRI ARVIND NETAM Wil
the Minister of LABOUR AND REHABILI-
TATION be pleased to state

(a) whether thc execution work of
Potteru Scheme will be taken up by the
Orissa Government mstead  of the Dandaka-
ranya Devilopment Authonty,

(b) the justification in the work bemg
taken up by the State Goscinment of QOniss:
when workers likely to be surpius 1n Dand-
akarenya Decvelopment Authonty could be
absorbed against Potteru woik, 1f taken up
by the Danduakaranya Developinent Authorn-
ty; and

{c) whether Government are considering
to speed up Potleru execution work to avert
reducuon of stafl, if not, the 1eason for the
delay ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRT R. K. KHADIL-
KAR) : (a) The Government of Orissa has
offered to release 40,000 acies of Land m
the command of tHe Potteru Irrigation
Scheme for the resettlement of displaced
persons, provided the Central Government
agiees {o finance the said scheme The est
mated cost of the scheme, at present, is
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Rs. 14°35 crores. The scheme 18 under
exammation The question regarding the
agency for the execution of the scheme will
ange only after a decision about financmg
the scheme has been taken
(b) and (c) Do not arsse.
Surplus Staff in Dandakaranya
Development Project

6579 SHRI ARVIND NETAM - will
the Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) whether the work for integrated
development of the aiea and local tnbalks
will be taken up by the Dandakaranya pro-
lect how long the project will continuc and
whether there will be any reduction of the
staff, and

(b) whether Government of India have
prepared schemes to absorb the staff hikely
to be surplus, 1f so, the salient fealures of
the schemes ?

THE MINISTR OF LABOUR AND
REHABILITATION (SHRI R K KHADIt-
KAR) (a) and (b) The programme of
resettlement of displaced persons from eist-
while East Pakistan and the integrated
development of the arca as well as the settle-
ment of local tribals are being undertaken
side by side It ;s difficult to state how long
project will continue

There 1s a general scheme of the Govern
ment of India for absorbing staff rendered
surplus on the basis of the recommendations
of the Work Study by the Staff Inspection
Unit of the Ministry of Finance, in other
central Government offices through the
Surplus Cell of the Department of Personnel
This scheme apphes to the Dandakarany2
Project, also.

Participation of India in Interna-
tional Conferences, Congressss
and Seminars

6598. SHRI ANNASAHEB GOTKHI-
NDE : Will the Minister of EXTERNAIL
AFFAIRS be pleased to state :

(1) the number of the officials and non-
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officials who were sent as delegates to Inter-
national Conferences, Congresses and Sem:-
nars held abroad mn which India participated
m 1971-72; and

(b) the expenditure incurred thereon ?

THI DEPUTY MINISTER IN THE
MINISTRY OF LXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) (a) and
(b) India participated in 472 International
Conferences, Congresses, Semnars etc held
abroad during 1971-72 The 1information
1egarding the exact number of officials and
non-officials who participated in these Inter-
national Confcrences, Congresses, Seminars
ctc and the expenditure incurred thereon
will have to be collected from all Ministries/
Depaitments of the Government of India
and our Missions abroad and will be placed
on the Table of the House asY soon as it has
been compiled.

Gypsum Deposits in Jammu and
Kashmir

6599 SHRI M KATHAMUTHU
Wil the Mimister of STLEL. AND MINES be
pleased to state :

(a) whether gypsun deposits have been
found mn several places m Jammu and
Kashmir,

(b) if so, the estimated potential of the
gypsum deposits in the state, and

(¢) whether any steps are being taken
for the commercial explomation of these
deposits ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN)* (a) Asa
tesult of investigations csrried out by the
Geological Survey of India, gypsum deposits
have been located 11 two major belts m
Jammu and Kashmir, viz, Ramban-Batol-
Assar belt in Doda district, Jammu and
lina, Islamabad, Dhapmi Saryadan belt m
Kashmir. Gypsum is also found in Puga
valley, m Ladakh

(b) The estumated potential of gypsum
feserves are of the order of 21'59 million
tonnes upto 30'48 meters depth extension
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in Jammu Province and 57 52 million tonnes
upto 30 48 meters depth extension 1n
Kashmir Province Gvpsum  reserves of
Ladakh have not so far been assessed

(c) The Gypsum deposits in kashmir
region are piesently being used by Wuyan
Cement  factory 1n Sminagar  The  State
Government atc also having a proposdl to
mine gypsum from Jammu arca for manufac-
turing sulphuric acid and to  supply 1000
tonnes of gypsum to Departinent of Agri-
culture, Jammu & Kashmiut to reduce alkal-
mty of the soil, and to small scale umts
manufactuning  crayons, plaster of  Pariy

etc,
amare & fanta ¥ urgs

6600 = gEWET T T WA KT
grata @t gg FAT AT T H fF
éfag s ¢ fgrgema e’ faars 23
ai, 1972 & gtz 10 97 “gFEATT F
fantor & wras ' aYdE 7 ©7 gRTETT 97
g &) gy wfatear g 417 ®w ATER
THET E FTEA A7 Qv sifar &t
afvgy gt 7

oA &t gAatw #@u§ (s wee e
wfeqw)y |, FAd 757 G farw
sifuFifey & gfen frar 2 fo sevame
w1 fagia 757 ATRIT M A aqr w0y,
foa® wras i vs qu frorE wdifers @

Wredla e 6y & Aeaw §Ia
ala| & ant § gwiy

6601 ot gAAT T
st o ®o AN

w1 W WX gAAig wE) 33 aqE R
H9 w4 fr 23 wder, 1972 % @AM
!;a “fg fgrgear zevA’ W yFIfora
qdUTA AT sgATar & AT ¥ NIEw
FHATT HY & Asysl H} AT FHo T
% mmesq q¥ =W fawrn & Far wfatw

2?





